West Tripura Judicial District T

Court- wise and Station-wise pendency of Cases as on 30.06.2020

Court- wise pendency of Cases as on 30.06.2020

SI. No. [Name and Designation of the Officer Civil Criminal Total

1 |Sri S. Datta Purkayastha, 737 140 877
District and Sessions Judge, Agartala

2 |Sri Ashutosh Pandey, 687 214 a01
ADJ., (Court No. 2), Agartala

3  |Sri Gobinda Das, 0 121 121
ADJ., (Court No. 3), Agartala

4 |sriV.P. Debbarma, 741 163 004
ADJ., (Court No. 4), Agartala _

5 |Sri Dhiman Debbarma, 162 221 383
ADJ., (Court No. 5), Agartala

6 [Judge, Family Court, Agartala (Vacant) charge remain with Sri 395 215 610
P. Kumar, Addl. Judge, Family Court, Agartala :

7 |Sri P. Kumar, 436 319 755
Addl. Judge, Family Gourt, Agartala

8 |Smt. Mou Banerjee, 399 12 411
CJ (Sr. Div) & ASST. SJ., (No.1), Agartala

9 Sri Dulal Kanti Shukla Das, 418 13 431
CJ (Sr. Div) & ASST. 8J., (No.2), Agartala

10 |Sri P.P. Paul, 129 1000 1129
CJM-cum-Civil Judge (Sr. Div), Agartala

11 |Sri Soumyo Bikash Das, 131 1246 1377
Addl CIM-cum-Civil Judge (Sr. Div), Agartaia

12 |Smti. Yashvi Taneja, 185 698 883
CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala

13 |CJ (Jr. Div)-curn-JM First Class, (Court No. 2), Agartala 92 759 851
(vacant) charge remain with Smti Yashvi Taneja, CJ (Jr. Div),

14 |Smti. Dorothy Jamatia, 17 R22 539
JM., First Class-cum-Civil Judge (Jr. Div),Court No. 1, Agartala|

15 |JM. First Class-cum-Civil Judge (Jr. Div),Court No. 2, Agartala 5 452 A57

(Vacant), charge remains with Smti Dorothy Jamatia, JM.,
First Class-cum-Civil Judge (Jr. Div),Court No.1, Agartala

16 |Smti. Mitra Das, JM First Class-cum-Civil Judge (Jr. Div), 29 856 885
Court No. 3, Agartala
17 |JM. First Class-cum-Civil Judge (Jr. Div), Court No. 4, 26 364 890

Agartala(Vacant), charge remains with Smti. Mitra Das, JM.,,
First Class-cum-Civil Judge (Jr. Div),Court No. 3, Agartala

18 |Sri Sanjan Lal Tripura, 28 892 920
JM., First Class-cum-Civil Judge (Jr. Div},Court No.3, Agartala
19 |Sri Samuel Malsom, 27 872 899

JM., First Class-cum-Civil Judge (Jr. Div), Court No.6, Agartala

4644 | 9579 | 14223

Station-wise pendency of Cases as on 30.06.2020

SI. No. Name of the Station Civil | Criminal Total
1 |Agartala 3813 9045 12858
Total 3813 9045 12858
Family Court, Agartala 395 215 610
Addl. Judge, Family Court, Agartala 436 319 755
Total 831 534 1365

Grand Total 4644 | 9579 14223




Gomati Judicial District

Court- wise and Station-wise pendency of Civil

and Criminal Cases as on 30.06.2020

Court- wise pendency of Cases as on 30.06.2020

Sl. No. Name and Desigantion of the Officer Civil | Criminal | Total
1 |Sri A. K. Nath, 229 86 315
District and Sessions Judge, Udaipuy
2 |Sti Manabendra Debbarma, 286 101 387
Additional District and Sessions Judge, Udaipur
3 |smti Sankari Das, 108 186 294
Judge, Family Court, Udaipur
4  |Sri R. Bhattacharjee, 129 10 139
CJ (Sr.Div) & ASST. SJ., Udaipur
5 Sri Dharmendu Das, 43 230 273
CJM-cum-Civil Judge (Sr. Div), Udaipur
6  |Sri Rajarshi Chakaraborty, 21 200 221
CJ (Jr. Div)-cum- JM. First Class, Udaipur
7  |Smti Debjani Majumder, g 140 149
JM.. First Class-cum-Civil Judge (Jr. Div) (Court No. 1),
Udaipur,
8 Smt. Archana Reang 7 123 130
JM.. First Class-cum-Civil Judge (Jr. Div), (Court No. 2),
Udaipur :
9 SDJM-cum-Civil Judge (Jr. Div), Amarpur, (Vacant), charge 0 0 0
remains with Sri Avinash Jamatia, CJ (Jr. Div)-cum-JM First
Class, Amarpur
10 |Sri Avinash Jamatia, 10 444 454
CJ (Jr. Div) -cum-JM First Class, Amarpur
Total 842 | 1520 | 2362
Station-wise pendency of Cases as on 30.06.2020
Sl. No. Name of the Station Civil | Criminal | Total
1 Udaipur 724 890 161 4
2 Amarpur 10 444 454
Total 734 | 1334 | 2068
3 Family Court, Udaipur 108 186 294
Grand Total 842 | 1520 | 2362




South Tripura Judicial District

Court- wise and Station

-wise pendency of Civil and Criminal Cases as on 30.06.2020

‘Court- wise pendency of Cases as on 30.06.2020 ‘

hsul) Name.and-Designation-of the Officer |  Givil- | Criminal.,—Total -
1 Sri U Choudhuri, 655 184 839
District and Sessions Judge, Belonia
2 |Smti Hena Begam, 48 41 89
Civil Judge(Sr. Div) & Asstt. Sessions Judge, Belonia
3 |Sri S.K. Singh, 16 543 559
CJIM-cum-Civil Judge (Sr. Div), Belonia
4 CJ (Jr. Div)-cum-JM First Class, Belonia (Vacant), Charge 152 325 477
remain with Smti. Madhumita Biswas, JM., First Class-cum-
Civil Judge (Jr. Div), Belonia
5 |$mt. Madhumita Biswas, ' 57 415 472
JM., First Class-cum-Civil Judge (Jr. Div), Belonia :
6 |SDJM-cum-Civil Judge (Jr. Div), Sabroom (Vacant) charge 5 75 80
remain with Smti. Swastika Das, CJ (Jr. Div)-cum- First
Class, Sabroom
7 |Smt. Swastika Das, 18 63 81
CJ (Jr. Div)-cum-JM., First  Class, Sabroom
Total 951 1646 2597
Station-wise pendency of cases as on 30.06.2020
Sl. No. Name of the Station civil | Criminal | Total
1 Belonia 928 1508 2436
2 |Sabroom 23 138 161
Grand Total: 951 1646 2597




Unakoti Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.06.2020

Court- wise pendency of Cases as on 30.06.2020

Sl. No. Name and Designation of the Officer Civil | Criminal | Total
1 |Sri Jesthamani Murasing, 164 89 253
District and Sessions Judge, Kailashahar
2  |Smti Sudipta Choudhury, 22 77 99
Additional District and Sessions Judge, Kailashahar
3 Sri Arindam Pal, 51 104 155
Judge, Family Court, Kailashahar :
4 |Sri Mridul Chakraborty, 76 0 76
CJ (Sr.Div) & ASST. SJ., Kailashahar
5 |Sri Saikat Das, 65 614 679
CJM-cum-Civil Judge (Sr. Div})., Kailashahar
6  |SriRaja Gupta, 118 623 741
CJ (Jr. Div)-cum- JM First Class, Kailashahar ‘
7 JM. First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court 47 175 222
No. 1) {Vacant)charge remain with Sri Raja Gupta, CJ (Jr.
Div)-cum- JM First Class, Kailashahar
8  |Smt. Papri Debbarma, 22 362 384
JM., First Class-cum-Civil Judge(Jr.Div), Kailashahar (Court
No.2)
Total 565 | 2044 | 2609
Station-wise pendency of Cases as on 30.06.2020
SI. No. Name of the Station Civil | Criminal | Total
1 Kailashahar 514 1940 2454
Total 514 | 1940 | 2454
2 Family Court , Kailashahar 51 104 155
Grand Total 565 | 2044 | 2609




North Tripura Judicial District

Court- wise and Station

-wise pendency of Civil and Criminal Cases as on 30.06.2020

Court- wise pendency of Cases as on 30.06.2020

Si. No. Name and Designation of the Officer Civil Criminal Total
1 |sri Gautam Sarkar, 427 338 765
District and Sessions Judge, Dharmanagar
2 |Sri Ramdas Chattopadhyay, 151 15 166
CJ (Sr.Div) & ASST. SJ., Dharmanagar
3 |Sri Saamyojyoti Debnath, 114 399 513
CJM-cum-Civil Judge (Sr. Div)., Dharmanagar
4 |CJ (Jr. Div)-cum- JM., First Class, Dharmanagar (Vacant), 208 487 695
charge remains with Smti. Lisa Debbarma, JM, 1st Class-
cum-Civil Judge (Jr. Div), Dharmanagar
5 |Smti Lisa Debbarma, 68 394 462
JM.. First Class-cum-Civil Judge (Jr. Div), Dharmanagar
& |Sri Amarjit Dey, 1 253 254
SDJM-cum-Civil Judge (Jr. Div) Kanchanpur
7  {Sri Piyush Priyadarshi, 3 167 172
CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
Total 974 | 2053 | 3027
Station-wise pendency of Cases as on 30.06.2020
S8i. No. Name of the Station Civil | Criminal | Total
1 Dharmanagar 968 1633 2601
2 |Kanchanpur 6 420 426
Grand Total 974 | 2053 3027




Sepanijala Judicial District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.06.2020

Court- wise pendency of Cases as on 30.06.2020

sl. No. Name and Designation of the Officer Civil | Criminal | Total
Sri S. B. Dutta,
1 District & Sessions Judge, Sonamura 100 201 301
Smti Sarmistha Mukherjee,
2 Judge, Family Court, Sonamura 2 ® 109
Sri Uttam Hrishidas,
3 CJM-cum-Civil Judge (Sr. Div), Sonamura 142 35l 492
Sri D. P. Mishra,
i CJ (Jr. Div)-cum- JM., First Class, Sonamura 81 168 249
JM_, First Class-cum-Civil Judge (Jr. Div), Sonamura,
5  |(Vacant)charge remains with Sri D. P. Mishra, CJ (Jr. Div)- 55 185 240
cum-JM., First Class, Sonamura
Sri Angshuman Debbarma,
6 Additional District & Sessions Judge, Bishalgarh 194 213 407
Smti Nandita Bhattacharyya,
¥ SDJM-cum-Civil Judge (Jr. Div}), Bishalgarh 30 1107 1137
Smt. Chhandita Debnath,
; CJ (Jr. Div)-cum- JM,, First Class, Bishalgarh a2 1048 1113
Total 698 | 3350 | 4048
Station-wise pendency of Cases as on 30.06.2020
Sl. No. Name of the Station Civil | Criminal | Total
1 Sonamura 378 004 1282
2 Bishalgarh 289 2368 2657
Total 667 | 3272 | 3939
3 Family Court , Sonamura 31 78 109
Grand Total 698 | 3350 | 4048




Khowai Judicial District

tation-wise pendency of Civil and Criminal Cases as on 30.06.2020

Court- wise and S

Court- wise pendency of Cases as on 30.06.2020

sl. No. Name and Designation of the Officer civil | criminal | Total
Sri P. K. Dutta,
! District and Sessions Judge, Khowai 151 272 423
Judge, Family Court, Khowai (vacant), charge remains with Sri
. P.Kumar, Addl. Judge, Family Court, Agartala 53 67 1 20
Smti. Ishika Dan,
° CJ (Sr. Div) & Asstt. Sessions Judge, Khowai 33 55 88
Sri Subhra Nath,
4 CJM-cum-Civil Judge (Sr. Div), Khowai 11 735 746
CJ (Jr. Div)-cum- JM,, First Class, Khowai charge remains with
5 Smti. Deepa Bhattacharya, JM., First Class-cum- Civil 31 307 338
Judge(Jr.Div), Khowai
Smti Deepa Bhattacharya,
° JM.. First Class-cum-Civil Judge (Jr. Div), Khowai 23 637 660
Total 302 | 2073 | 2375
Station-wise pendency of Cases as on 30.06.2020
Sl. No. Name of the Station Civil | Criminal | Total
1 Khowai 249 2006 2255
Total 249 | 2006 | 2255
2 Judge, Family Court, Khowai 53 67 120
Grand Total 302 | 2073 | 2375




Dhalai Judicial District

Court- wise and Station

-wise pendency of Civil and Criminal Cases as on 30.06.2020

Court- wise pendency of Cases as on 30.06.2020
sl1. No. Name and Designation of the Officer Civil Criminal Total
District and Sessions-Judge, Dhalai District, Ambassa
1 |(vacant), charge remains with Sri H. Chakraborty, Aditional 48 131 179
District & Sessions Judge, Kamalpur
Sri Manabendra Debbarma
5 |additional District and Sessions Judge, Dhalai Judicial District, 18 105 123
Ambassa ‘
Sri Sanjoy Bhattacharjee,
. Judge, Family Court, Ambassa, 1 < 17
% Shri Rahul Roy, 0 0 0
Civil Judge (Sr. Division)-cum-Assistant Sessions Judge,
Sri Satyajit Das,
5 CJM-cum-Civit Judge (Sr. Div), Ambassa 48 [ 125
Sri Ramanuj Bhattacharjee,
2 CJ (Jr. Div)-cum- JM., First Class, Ambassa 10 66 76
7  |Sri Hrishikesh Chakrabarti, 72 128 200
Additional District & Sessions Judge, Kamalpur
8 |Smt. Jekashmee Debbarma, 3 181 184
SDJIM-cum-Civil Judge {(Jr. Div) Kamalpur
o |sri Bikash Debbarma, 27 201 31 8
CJ (Jr. Div)-cum-JM, First Class, Kamalpur
10 |SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley {Vacant), 8 322 330
charge remains with Sri Abhijit Adhikari, Civil Judge (Jr. Div)-
cum- JM., First Class, Longtharai Valley
11 |Sri Abhijit Adhikari, 11 14 25
Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
12 |SDJM-cum-Civil Judge (Jr. Div)., Gandacherra (Vacant), 0 61 61
charge remains with Sri G. K. Shabhi, Civil Judge (Jr. Div) -
cum-Judicial Magistrate, First Class, Gandacherra
13 |Sri G. K. Shahi, 0 7 7
Civil Judge (Jr. Div)-cum- J.M. First Glass., Gandacherra
Total 256 1389 1645
Station-wise pendency of Cases as on 30.06.2020
Sl. No. Name of the Station Civil | Criminal | Total
1 Ambassa 124 379 503
2  |Kamalpur 102 600 702
3 |Longtharai Valley 19 336 355
4 |Gandacherra 0 68 68
Total 245 | 1383 1628
5  |Family Court, Ambassa 11 6 17
Grand Total 256 | 1389 | 16439




District-wise pendency of Civil and Criminal Cases as on 30.06.2020

SI No. Name of the District (s) Criminal | Total

1 West Tripura Judicial District, Agartala 14223
2 |Gomati Judicial District, Udaipur 2362
3 |South Tripura Judicial District, Belonia 2597
4 |Unakoti Judicial District, Kailashahar 2609
5 |North Tripura Judicial District, Dharmanagar 3027
6 |Sepahijala Judicial District, Sonamura 4048
7 |Khowai Judicial District, Khowai 2375
8 Dhalai Judicia! District, Ambassa 1645

Total 23654 | 32886




